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exhorbitant prices has led to the
‘filing’ of six cases in Courts of Law.
They are still in trial stage.
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Thumba Equatorial Rocket-Launebing
Station

3830. Shri R. G. Dubey: Will the
Prime Mimister be pleased to state:

(a) whether the Thumba Equatorial
Rocket-Launching Station in Kerala
was able to trace the movements of
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the Cosmos 110 Satellite which was
launcheq into space; and

(b) if so, whether they could also
establish that the condition of the
dogs was alright?

The Prime Minister anid Minister of
Atomic Energy (Shrimati Indira
Gandhi): (a) The Thumba Equatorial
Rocket Launching Station has no faci-
lity capable of tracking such a satel-
lite.

(b) Does not arise.
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